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BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
ORIGINAL APPLICATION NO. 104/EZ/2023

In the Matter of:
Subhas Dutta
.-.Applicant
-Versus-
The State of West Bengal & Ors.

...Respondents

REJOINDER ON BEHALF OF THE RESPONDENT NO. 5, LLE., GENERAL
MANAGER, EASTERN RAILWAY TO BOTH OA AND AFFIDAVIT OF PCR

1. NO EZJ;E.?;Q{/ =
15

I, Satyendra Kumar Tiwari, son of R.S Tiwary, aged about 50 years, by faith
— Hindu, Occupation - Service, residing at Q.No.10 colvin court,Howrah-
711101, and working for gain at DRM Office, Eastern Railway,Howrah , do

hereby solemnly affirm and say as follows:

1. That, I am the Sr. Divisional Mechanical Engineer(EnHM&Frt) , and I
am well acquainted with the facts and circumstances of the case. I
have been duly authorised by the Respondent no. 5 to affirm this

affidavit on its behalf and as such, I am competent to do so.

2. That the present rejoinder is being affirmed in pursuant to the solemn
order of this Hon’ble Tribunal dated 6th March, 2025, wherein the




X

Hon’ble Tribunal was pleased to direct the Respondent no. 5 to file its

rejoinder to the affidavit of the Respondent no. 7 and 11.

. That, in compliance with the order of the Hon’ble Tribunal dated 2nd
September, 2024, the Respondent no. 7, being the West Bengal State
Pollution Control Board, called 14 number of hotels/eateries, as
mentioned in their affidavit, for a hearing on 12t November, 2024 at

the head office of the Respondent no. 7.

- This affidavit only deals with the issue been alleged/prayed by the
petitioner in the OA application, in the affidavit of the West Bengal
Pollution Control Board and IA application of the 14 number of
hotels/eateries located on land of Shyama Prasad Mukherjee Port
Trust, that the entire solid waste from the area including the waste
generated from the units falling outside the railway premises should
be permitted to be use the railway Effluent Treatment Plant for
treatment of the process effluent generated from the units and
necessary charges in that regard may be paid equally by the 14

number of hotels/eateries.

. The answering respondent humbly states the request/prayer of the
petitioner in the OA application, and also in the affidavit of the West
Bengal Pollution Control Board and IA application of the 14 number of
hotels/eateries located on land of Shyama Prasad Mukherjee Port
Trust, cannot be permitted to be use the railway Effluent Treatment
Plant for treatment of the process effluent generated from the units

upon receiving necessary charges by the 14 number of

hotels/eateries.

. The answering respondent humbly states that the authorities of the
West Bengal Pollution Control Board have directed the 14 number of
hotels/eateries to make application to permitted to be use the railway
Effluent Treatment Plant for treatment of the process effluent

enerated from the units upon receiving necessary charges by the 14
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number of hotels/cateries. Therealfter, the Technical Committee of the
Respondent no. 7 recommended that the above mentioned 14 number

of hotels/eateries may be directed as follows:

a. It has been alleged by the petitioner in the OA application, in
the affidavit of the West Bengal Pollution Control Board and IA
application of the 14 number of hotels/eateries located on land
of Shyama Prasad Mukherjee Port Trust, that the entire solid
waste from the area including the waste generated from the
units falling outside the railway premises should be permitted to
be use the railway Effluent Treatment Plant for treatment of the
process effluent generated from the units and necessary charges
in that regard may be paid equally by the 14 number of

hotels/eateries.

b. The hotels/eateries shall consult/approach the Railway
Authority for availing the Effluent Treatment Plant of the
Railway Authority for treatment of the process effluent
generated from the units and necessary charges in that regard

may be paid equally by the 14 number of hotels/eateries.

7. That pursuant to such hearing, the Officer-on-Special Duty, West
Bengal Pollution Control Board, vide letter dated 10th February, 2025
issued such aforesaid direction upon the above mentioned 14 number
of hotels/eateries.

Photocopy of the letter dated 10t February, 2025 by the Officer-on-
Special Duty, West Bengal Pollution Control Board is annexed
herewith and marked as R/ 1.

8. That, subsequent to such letter, 13 number of Hotels and Eateries

submitted their representations on 17th February, 2025 and 3rd
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for usage of the Railway’s Effluent Treatment Plant. The names of the
13 hotel/eateries are as follows:
1) M/s. Eating House (earlier named Ganpati Bhojnalaya), 4/5,

Rishi Bankim Chandra Real, P.S. - Golabari, Howrah, West
Bengal - 711101.

2) M/s. Anna Hote] (earlier named Sundar Tewar),4/5, Rishi

Bankim Chandra Real, P.S. - Golabari, Howrah, West Bengal -
711101.

3) M/s. Howrah Station Porters Welfare Association (earlier named
Joy Maa Tara Hotel), 4/3, Rishi Bankim Chandra Real, P.S. -
Golabari, Howrah, West Bengal - 711101.

4) M/s. Howrah Station Porters Welfare Association (earlier named
Tara Maa Hotel), 4/3, Rishi Bankim Chandra Real, P.S. -
Golabari, Howrah, West Bengal - 711101.

S) M/s. Kishori Mohan Dutta & Bros. (Dutta Cabin), 4/3, Rishi
Bankim Chandra Real, P.S. - Golabari, Howrah, West Bengal -
711101.

6) M/s. Dilip Hindu Hotel, 4/3, Rishi Bankim Chandra Real, P.S. -
Golabari, Howrah, West Bengal — 711101.

7) M/s. Rajesh Hindu Hotel, 1, Rishi Bankim Chandra Real, P.S. -
Golabari, Howrah, West Bengal — 711101.

8) M/s. Gupta Hotel, 4/5, Rishi Bankim Chandra Real, P.S. -
Golabari, Howrah, West Bengal — 711101.

M/s. Abhishek Hotel Restaurant, 4/3, Rishi Bankim Chandra
Real, P.S. — Golabari, Howrah, West Bengal - 711101.

3_0_ APR 2025
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10)M/s. Islamia Hotel, 4/3, Rishi Bankim Chandra Real, P.S. -
Golabari, Howrah, West Bengal - 711101.

11)M/s. Sai Ganga Hindu Hotel, 1/7B, Rishi Bankim Chandra
Real, P.S. - Golabari, Howrah, West Bengal - 711101.

12)M/s. Durga Mukesh Hindu Hotel, 1/7B, Rishi Bankim Chandra
Real, P.S. — Golabari, Howrah, West Bengal - 711101.

13)M/s. Jay Bijay Hindu Hotel, 1/7B, Rishi Bankim Chandra Real,
P.S. - Golabari, Howrah, West Bengal - 711101.

9. The answering respondent humbly states that upon examination of
the above representation, it was found that all the aforesaid 13
hotels/eateries are not authorized by the India Railway nor within the s
premises of Railway property. It is further submitted that none of §
these establishments have obtained any authorization or perrmssmn 2
from the Railway Administration to operate their business in
connection with Railways, as such, these establishments cannot be

considered authorized entities by the Railway Administration.

10. That the deponent further submits that since these establishments
are not authorized by the Railway Administration, they are not eligible
to use the Railway Effluent Treatment Plant (ETP) for treatment of
their waste. It is pertinent to mention that the Railway Effluent
Treatment Plant (ETP) is strictly meant for handling effluents
generated from railway operations and authorized railway

establishments.

11. That as such, the Senior Divisional Mechanical Engineer, Howrah

30 APR 2025
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direction that the Railway Effluent Treatment Plant (ETP) will not be
available for their use, and further they must take independent
measure for treatment of their waste.

Photocopy of the letter dated 7% March, 2025 by the Sr. Divl.
Mechanical Engineer, Howrah Division, Eastern Railway, is annexed
herewith and marked as R/2.

12. That the deponent submits that the existing Effluent Treatment Plant
of Howrah Station, Eastern Railway is exclusively meant for treating
effluents generated by railway establishments as part of their
operational and maintenance activities, and it is not designed,
intended, or obligated to treat waste from any external business

establishment or third party.

13. That the deponent further submits that while the Railway Effluent
Treatment Plant (ETP) is owned, operated, and maintained by Indian
Railways, the land on which the eateries in question are situated,
belongs to the Respondent no. 4, being Syama Prasad Mookerjee Port,
Kolkata. The said eateries have set up their operations on the Port
Trust land without seeking any permission, authorization, or approval
from the Indian Railways. Thus, these eateries function independently
and do not fall under the jurisdiction or administrative control of the

Eastern Railways.

14. That the deponent submits that there exists no specific directive,
circular, or order from the Railway Board that permits the use of
Railway’s Effluent Treatment Plant (ETP) by external business
establishments. Any such usage by third parties would be

unauthorized and beyond the scope of Railway Operations.

15. That the deponent submits that the Indian Railways has several

upcoming infrastructure projects, including the new Divisional

Railway Manager (DRM) Office building scheduled to become

30 APR 2025

D AR R e o




16.

17.

18,

X

operational in April, 2025, new platforms, and other planned
expansions. It is further submitted that these developments will
significantly increase the effluent load, and as such the Railways
Effluent Treatment Plant (ETP) must remain dedicated to handling its
own growing requirements. It is pertinent to mention that any
diversion of its capacity to external entities may negatively impact

railway operations and environmental compliance.

That the deponent further submits that granting permission at this
stage would create an unfavorable precedent, leading to similar
demands from 6ther establishments in the future. Further, such a
situation may result in legal, administrative, and operational
challenges for Indian Railways, thereby compromising its ability to

maintain control over its infrastructure and resources.

That the deponent submits that in compliance with the environmental
laws and regulatory norms, it is the responsibility of the aforesaid
eateries to establish and maintain their own effluent treatment

facilities.

The deponent submits that the West Bengal Pollution Control Board,
Respondent No. 7, instead of fulfilling its duty to enforce the
necessary guidelines and regulations for waste management in
restaurants as prescribed by law, is unjustifiably shifting this
responsibility to the railways. The Indian Railway under the statute is
not the authority to dealt with waste management of state of West
Bengal. It is not the Indian Railway's obligation to manage the waste
of third-party establishments, as waste management is a matter that
falls squarely under the state's jurisdiction.The responsibility for
overseeing and ensuring proper waste management lies with the state,

not with entities such as the railways.

¥ o
]~
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19. That the deponent submits that in light of the above, the suggestion
provided by the Respondent no. 7 in its report dated 10th February,
2025 cannot be implemented, and further it is not permissible and
feasible for external entities to use the Railway Effluent Treatment
Plant (ETP). As such, these eateries must establish their own effluent
treatment systems for the treatment of their waste, in compliance with

environmental regulations.

20. That the statements made in the paragraphs no. 1to 4, 6 to 8, 10 to
17 are true to my knowledge, and the statements made in paragraph

nos. 5 and 9 are matters of records, and the rest are my humble

prayers before the Hon’ble Court.

2910l Jezs
Identified by me ~“ Deponent,
-ﬂuuuqﬂgyégﬂ;‘“m)
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VERIFICATION

(—\ —
Verified at Howrah on this day of 29 H)\pril, 2025 that the contents of

the above affidavit in paragraph 1 to 20 are correct to my knowledge

and belief based on official records and nothing material has been

concealed there from. L
M lo\.‘ ' W{

Identified by: - DEPONEI}IE
‘e = — ot a-ra;rm wmnm wTET)
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12 - WEST BENGAL POLLUTION CONTROI, BOARD

_PEsT eemaaL (Department of Environment, Governmen of Wit ftenpal)
== . Varibesh Bhawan, 10A, Block ~ LA, Sector 111, Bidhannagar
A\ T4 \\\ﬂ Lifestyle for Kolkata - 700 106, %h. Mo~ 2202-3057/3 (46

| /g Environment Webnite: wuw wbpeh govin, Email: nctwbpch-whi bangla gov in

Memo No. -IM-11/2009 (Pan-X11) Date: 102/2025

DIRECTION

WHEREAS, in connection with the order of Hon'hle National Green ‘Tribunal (NGT), Eastern Zone
: g Wy ! ] " L . M . .g ‘ ’

Bench, Kolkata in the matter of Onginal Apphication No. 104720237127, the arca in |th. vicinily of Howrah

Railway Stntion swas inspected by the SWest Henga) Pallution Control Bowrd (hereinner relerred 1o ps

the State Hoad) otlicid on 2309 2024 and the lollowimng obscervations were made by (he nispecting,

official during inspection:-

¢ The hotebe-cateries (heremafter referred to a5 the units) are situated in the area in front of the
Howrah Railway Station Complex on the bank of river Hooghly. '
+ There are 14 nos. of hotels/eateries situated in the arca of which 03 nos. .(/\bh‘lsl"lc". Hotel
Restaurant, Sai Ganga Hindu Hotel and Jay Bijay Hindu Hotel) have obtained (,qn::(.:m 1o
Operate’ of WBPCHB from DIC. Howrah under *Green’ category. As per record, previously 16
nos. of hotels/cateries were in operation. During inspection it was observed that 02 nos,
hotels/cateries (Namely Hotel of Smt Sami Das located at in front of P.O RT&IVS,‘I’I;Hfm_'m
Inspector WB Division and Om Jay Ma lara Tea & Tiffin Centre located at /A, Rishi Bankim
Chandra Road. Howrah-711101) out of 16 nos. of hotels/eateries have been closed permanently.
On enquiry with the unit representative, it was learnt during inspection that most of the hotels/
cateries have been operating in the said arca since long time
As reported, the water requirement for cooking/washing of vegetables ete. and cleaning of
utensils, domestic use of hotel st and others s met from ris ¢r Hooghly or supply from Hoophly
Nadi Talpath Paribahan Samahay Sannts (HINIPSS) The following hotels/emterics namcely (1)
Anna Hotel (eartier name S, Sundar Tewan Y located at /5, Rishi Bankim Chandra Road. Tow rah
711101, (2) Howrah Station Porters Wellare Association (carlier name Joy Maa Tara Hotel)
located at 4/5, Rishi Bankim Chandra Road. Howrah = 711101 and (3) Howrah Station Porters
Welfare Association (earlier name Tara Maa Hotel) located at 4/3, Rishi Bankim Chandra Road,
Howrah = 711101 have installed effluent treatment plant (ETP) for treatment of process eftluent,
07 (seven) nos. hotels/cateries have laid collecting and common pipe for discharging process
effluent to a common pit leading to drain 03 (three) nos. hotels/eateries directly discharge process
effluent to river Hooghly without any treatment, For remaining 01 (namely Royal Rail Hospitality
located a1 on Railway Land Howrah New Complex, Bapu Udyan), process effluent is discharged
o a common EIP with Howrah Railway. Drinking water for customers of hotels/cateries
procured in farge jars from outside as observed.
*  Allthe hotels/eateries are carried out cooking and servin
is done using cither coal fired or LPG
extraction exhaust system.

dre

& of food within their premise

>. Cooking
fired oven which are mostly provided

with fume

Solid waste generited from the hotels/

reporied.

¢ Hotel run by Howrah Station Porters” Wellare
Hotel) is located at 4/3, Rishi Bankim Chandra Road, Howrah near
(North Division) was found operating with bamboo structure and
have encroached the river bank and constructed bamboo structures.

*  During inspection, units reported that the
Kolkata Port Prast,

cateries is disposed of through HM(C Conserviney o

Association (presently known as New Lara Ma
Mother Dairy/ACPp office
tin shed. Some of the Hotels =

y have taken the hotel/eatery premise on remt basis from

Page1ots
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9.

1.

— Y —

Municipa! €orporation valid upto 3103 2023, rent receipt for February, 2023 and August-
September, 2024 of Hooghly Nadi Jalapath Paribahan Samabay Samity Lid., electricity bill for
the month of April, 2023, documents regarding installation of ETP etc.

Porters Welfare Association (earlier name Joy Maa Tara Hotel), 45, Rish
- Golabari. Dist- Howrah. Pin-711101 submitted copies of applization
21.02.2023. 1rade License of Howrah Municipal Corporation valid
eptember.2023, documents regarding

Al/s. Howrah Station
Bankim Chandra Road. P.S.
for Consent to Fstablish dated
upto 31.03.2024, clectricity bill for the wmonth of S

installation of FTP etc.

Mis Tlowrah Station TPorters Wellnre Assection (cathier name Tara Maa Hotcl), 473, Rishi
ko € hamdea Road 178 - ( colabuaet st Thonagah P71 101 submittcd copies ol application
trade License ol How rah Municipal Corporation valid

for Consent (o 1 stablish dated 04,10 2023
upto 31.03.2024. electricity bill for the month of October.20243, documents regarding installation

of ETP®TC.

M/s. Kishori Mohan Dutta & Bros (Dutta Cabin), 4/3. Rishi Bankim Chandra Road, P.S-
Golabari. Dist- Howrah, Pin-711101 submitted copies of Consent to Establish issued by the DIC.
Howrah on 01 11.2019, application for Consent to Operale on 27.10.2024, Trade License of
{towrsh Munic:pal Corporation and applicd for renewal of Trade License of Howrah Municipal
Corporation dated 13.07.2024, Notarized partnership deed, rent bills of Kolkata Port Trust.

clectricity bill dated 14.10.2024 etc.

73, Rishi Bankim Chandra Road. P.S.- Golabari, Dist- Howrah, Pin-

of Consent 1o Iistablish issued by the DIC, Howrah on 01.1 1.2019.
14.05.2024. electricity bill

M/s. Dilip Hindu Hotel, 4
711101 submirted copies
applied for Trade License of Howrah Municipal Corporation dated

dated 19.09.2020 etc.

Af/s. Rajesh Hindu Hotel. 1. Rishi Bankim Chandra Road. P.S.- Golabari, Dist- Howrah, Pin-
711101 submitted copies of Consent 1o Establish issued by the DIC, Howrah on 0111 2019,
Trade License of Howrah Municipal Cocporation valid upto 31.03.2024 and applied renewal of

the same on 14.11.2024.

M/s. Gupta Hosel, 4/5. Rishi Bankim Chandra Road, P.S.- Golabari, Dist- Howrah, Pin-711101
submitted copics of Trade License of Howrah Municipal Corporation valid upto 31.03.2022, rent
receipt dated 16.06.2022 of Hooghly Nudi Jalapath Paribahan Samabay Samity Ltd. etc. :

M/s. Abhishek Hufcl Restaurant, -4/3. Ri~hi Bankim Chandra Road, P.S.- Golabari. Dist- Howrah
Pin-711101 s.ubmmv’:d copies of Conscat to Operate issued by the. DIC. Howrah valid u lo
31.07 2026, Trade License of Howrah Municipal Corporation valid upto 31.03.2024 and applxi)ed
for renewal of the same on 12.11.2024 rent receipts of Kolkata Port T ectricite b

month of February,2024 etc., P ort Trust, clectricity bill for the

M/s. IsLamia Haotel 423, Rishi Bankim Chandra Road. P S - Golabari. Dist- Howrah. Pi
Lubmitted copres of Consent to Patablish issued by the DIC Hm.\.r'xl'l on (ll?l "ﬂm‘.“ I -’
License of Howrah Municipal Corporation valid upto 3{_03_'2007 u;id " d " 19. Teade
ayment of rent receipt dated 24.10.2024 against tenancy in the name of J:::bl:\bém b ink
w1d. Shabbir Khan, electricity bill for the month of June,2024 etc. Arossin

Mis. Sai Ganga Hindu Hotel, 1/7B, Rishi Bankim Chandra R .
. . - . - ' Oad, l‘..s_- N 1 e X
Pin-711101 submitted copies of Consent to Operate 1ssued by the D(Ijgh:)lm"r g}:ﬂ' 1!0\\rnh.
31,01 2020, Trade License of Howrah Municipal Corporation valid upto 3 | 03(;‘(\)24 a":hd '-;Ptg
-03.2024 and applic

Page3of5
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t . . Wothe s - Al R ITRA 5 ey . Jire Ve
for renewal ol the same on 12 11 2024 License fees/rents of Kolhnt Pong Lrust, electieny all

for the month of February 2024 ¢

12, M/ Durga Mukesh Thinda Hotel, 178, Rishi Baokin Chandis Road, 1S - Golala st -
Howrah, Pm-7HHIOL sabnitted copies of Consent 1o Pstablish issoed by the DIc Hhonaraly, on
A 17,00 20109, Trade 1icense ol Howrah Municipal Corporation vatid opto 310073 2007, jecent
application dated 16112024 fuor renewal of the same. clectricity bl tor the month o

September, 2024 ctc.
. M/s. Jay Bijay Hindu Hotel, at 1/78, Rishi Bankim Chandra Rond, P S .- Golabari, Dist- Howrah,
Pin-71HTOT subnritied copies of Consent o Operate issucsd by DIC, Howrah valul apro

3L.07.2026, Trade |icense of Hoswral Nunicipal Corporation valid vpta 3G 2020 0ad the om
has affiTied tor renewal of Trade ©icense on 1201120200 electieity bill dared 1508 2024 et

NOW THERFEFORE, considering the athove, 1 nos. hotelveateries i mentioned above located ot the
area in the vicinity of Howrah Railway Station are hereby directed as follows. -

That. the entire solid waste from the arca meluding generated from the hotel unis shoulbd be taken
by the HAMC conservaney departinent so that it is not dumped on the niver bank

That. the authorized hatelseateries may eaplore the possibility ofavinling the T HTucnt Leatment
Plant of the Railway Authority for teatment o the process efflaent gencrated from the wints and

necessary charges in this regard may be paid by them 1o the Ranlway Authenm

(]

Ihe Environmental Engineer & In-charge. Howrah Regional Olice ol the State Boand s requestad 1o
oversee the compliance of Boards direction.
This direction is issued in exercise of the powers conferred under the provision of Section 33\ of Water

(Prevention & Control of Pollution) Act. 1974, Scction 31A of Air (Prevention & Control of Pallution)
Act. 1981, the Environment (Protection) Act, 1986 and Rules made thercunder atter bemg approved by

the Competent Authority.

By Order,

-
Sd/-
Officer-on-Special Duty
(()pcra(iun & Excecution)
West Bengal Pollution Control Board

Nemo No. ‘ D ‘60 S—C'_‘ )‘ IM-1 [/20”‘) (Pﬂ”'.‘\.ll) l)i‘lc:

Copy forwarded for information and necessary action to:-

[0 /022025

1. M/s. Royal Rail Hospitality (On Railway Land), Howrah New Complex. Bapu Udyan, P.S -
Golabari, Dist= Howrah, Pin-711101
M/s. Eating House (earlier name Ganapati Bhojanaloya), 4/5, Rishi Bankim Chandra Road. .5 .-

Golabari, Dist- Howrah, Pin-711101
M/s. Anna Hotel (earlier name S. Sundar Tewar). 4/5, Rishi Bankim Chandra Road, P.S .-

3

Golabari Dist- Howrah, Pin-711101 ' .
~ M/s. Howrah Station Porters Welfare Association (carlicr name Joy Maa Tara Hotel), 4/5, Rishi

Bankim Chandra Road. P.S.- Golabari, Dist- Howrah, Pin-711101
M/s. Howrah Station Porters Wellare Association (earlier name Tara Maa Hotel). 4/3. Rishi

Bankim Chandra Road P.S.- Golabari. Dist- Howrah, Pin-711101
Page 4 of S
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AND WHERFAS, the followang 14 nos hotels eateries were called o nhearmpe on LY 12000 e
head attice ol the State Boad -

“a

O

~1

AND WHEREAS. the representatives on behalf of the
present in the hearing. During the course
directed to submit the following documents within 7(ses en) das s from th

Iode L ) -

AND

- MUso S Ganga Hindu Hotel, 1778, Rishi Bankim Chandra Road. PS8

WHEREAS. M/s. Royal Rail Hospitality (On Railway

A Royal Rl Hosprtaliy (On Railway Landy, Thwaal New Comples, Iy
Golaban IDast- Howiah, Pan-71 1161

Moo Fating Flease (earher name Ganapats Bhojanados a4 Rashi Bankim ¢ hande Rod 10 s
Gaolabari, Dhast- Howrah, Pin=71 1101

M's. Anna Hotel (earlier name S. Sundar Tewar), /5, Rishi Bankim Chandra Road. IS -
Golabari Dist- Howrah, Pin-711101

Msx. Howrah Station Porters Welfnre Association (earlier name Joy Maa Tura Haotely, 478, Rishi
Bankun Chandia Road, P.S - Ceolabare, i Honvah, Pia-7101 101

Ms Hawroh Station Parters Wellare Assocration (earlicn name Fara Mg Plotely, 03 sl
Bankim Chandra Rowd 12 8 - Golabari, Dist- Howrah, Pin-71110

Miss Kishorr Mohan Duatta & Bros (Dutta Cabing, 173, Rishi Bankim Clandia Road I' S
Golabari, Dist- Howrah, Pin-711 101

Mis Dudip Thindu Hotel, 4730 Rishi Rakham Chandia Road, 1S - Gioblibart, Dist- Howeah,
PARRECE

MUS Ragesh Hindu Hatel, T Rishi Bankin Chandia Road 1S < Golabn i, 1isg- Honaaah,
EAR RN

NUs Guupta Hotel, 45, Rishi Bankim Chandra Road, P S - Golabari, Dist- Hosveah, Pin- 211010

Mic Abhishek Hotel Restaurant, 42 Rishi Bankim Chandia Road, PS - Golabary 1)1
Pin-711101

MescIskimia Hotell 473, Risht Bankim Chandra Raad, .S - Golabari, Dist- Hosah, 12

apu Uidvan, 'S

TR

["tn

oy g al

Trtog

- Golabare, Iist- o rah
Pin-711101

Ms. Durga Mukesh Hindu Hotel. 1

/7B, Rishi Bankim Chandra Read. P.S .- Golabari, Dist-
Howrah. Pin-711101

<. M/s Jay Bijay Hindu Flotel, at 178, Rishi Bankim Chandra Road. P S - Gol

abari, Dist- lowrah,
Pu-711101

above mentioned 1< nos. hotels/eater ios were
ol hearing representatives of aboy ¢ mentioned hotels were

¢ date ol hearing -

Copy of Consent to Establish/Consent o Operate of the State Board:
Copy of valid Trade | icense in the name of the company
Copy of permission of Kolkata Port Trust (rent receipt/
Copy of electricity bill in the name of company/propric

/establishmen;
lease agreement);
tor;

Copy of documents regarding existence of effluent treatiment plant.

Land), Howrah New Comp.lcx. Bapu

Udyan, P.S.- Golabari, Dist- Howrah, Pin-711101 did not submit any documents till date. The above
mentioned 13 nos. hotels/eateries submitted the following documents:-

9

M/s. Eating House (earlier name Ganapati Bhojanaloya), 4/5, Rishi Ba
Golabari, Dist- Howrah, Pin-711101 submitted copics of application
dated 26.09.2023. Trade License of Howrah Municipal Corporation
Tenancy agrecement dated 16.01.2024, electricity hill dated 12.09,202
Kishore Jaiswal etc.

M/s. Anna Hotel (earlier name S. Sundar Tewar), 4/5. Rishi Bankim Chandra Road_ p S
Dist- Howrah, Pin-711101 submitted copics of Consent to Establish issued by the DIC. Hovwrah
on 27.02.2023, application for Consent to Operate on 07.01.2024, Trade License of Howrah

nkim Chandra Road. I'.§ -
for Consent to Establish
valid upto 31.03.2023.
4 in the name of Shri

~Golabari
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6.

16.
17.
18.
19.
20.

21

-

22

——

23;
24,

. The S ivisional Mechanical Engineer (Environment & Housckeeping Manager and FRT) /

804
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M/s. Kishori Mohan Dutta & Bros (Dutta Cabin). 4/3, Rishi Bankim Chandra Road, P.5.-

Golabari, Dist- Howrah, Pin-711101

M’s. Dilig Hindu Hotel, 4/3, Rishi Bankim Chandra Road, P.S.- Golabari, Dist- Howrah. PPin-
711101

M/s. Rajesh Hindu Hotel, 1, Rishi Bankim Chandra Road, P.S.- Golabari. Dist- Howrah, Pin-
711101

M/s. Gupta Hotel, 4/5, Rishi Bankim Chandra Road, I.S.- Golabari. Dist- Howrah, Pin-711101

. M/s. Abhishek Hotel Restaurant, 4/3, Rishi Bankim Chandea Road, P.S .- Golabari. Dist- Howrah,

Pin-711101

1. M/s. Islamia Hotel, 4/3, Rishi Bankim Chandia Roud, I°.S - Golabar: Dist- Howrah, Pin-711101

M/s. Sai Ganga Hindu Hotel, 1778, Rishi Bankim Chandra Road., P55 - Golabari, Dist- Hoswrah,
Pin-711101

M Durga Muokesh Hhinda Plotel, 1770, sy ook Chandes Poad, 105 - Gooladuan, Dist-

Howrah, Pin-711101

. M/s. Jay Dijay Hindu Hotel, at 1/7B, Rishi Bankim Chandra Road, P.S .- Golabari, Dist- Howrah.

Pin-711101

Howrah, Eastern Railway, Howrah Station. Howrah, Pin-711101

The Chicef Engincer, Planning & EIM Cell, WBPCB

The Senior Law Officer, WBPCB

The Special Law Officer (NGT), WBPCB

The Environmental Engineer & In-charge. lHowrah Regional Office, WBPCB
T.A. 10 the Member Secretary, WBPCB

. P.A. to the Chairman, WBPCB

Technical Cell, WBPCB for updating the website

Environment Officer- Communication. WII’CEB - for circulation through float file
Guard file of O & E Cell

()fﬁccr-un—hﬁ':ci:al Duty
(Operation & Exccution)
West Bengal Pollution Control Board

30 APR 2018
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Eastern Railway
EaHM/HWH

MC/EnHM-HWH/NGT/2025 dt07.03 2025

To,

1. M/s Eating House (earlier name GanapatiBhojanalaya), 4/5, Rishi Bankim
Chandra Real P.S. Golabari, Dist- Howrah, Pin-711101

2. M/s. Anna Hotel (earlier name S. SundarTewar), 4/5, Rishi Bankim Chandra
Road. PS-GolabariDist- Howrah, Pin-711101

3. M/s Howrah Station Porters Welfare Association (earfier name Joy Maa Tara 3.
Hotel), 4/5, Rishi Bankim Chandra Road, PS- Golabari, Dist-Howrzh, Pin-
711101

4. M/s Howrah Station Porters Welfare Association earlier name Tara Maa
Hotel, 4/3, Rishi Bankim Chandra Road PS. Golabari, Dist- Howrah, Pin-
711101

5. M/s Kishori Mohan Dutta& Bros (Dutta Cabin), 43, Rishi Bankim Chandra
Road PS Golabari, Dist-Howrah, Pin-711101

6. MJs Dilip Hindu Hotel, 4/3, Rishi Bankim Chandra Road PS Gebbari, Dist-
Howrah, Pin 711101

7. MIs Rajesh Hindu Hotel, 1, Rishi Bankim Chandra Road PS Golabari, Dist-
Howrah 711101

8. M/s Gupta Hotel, 4/5, Rishi Hankim Chandra Road, PS Golabari, Dist-
Howrah, Pin-711101

9. M/s. Abhishek Hotel Restaurant, 4/3, Rishi Bankim Chandra Road, PS
Golaban, Dist-Howrah Pin-711101

10.M/s Islamia Hotel, 4/3, Rishi Bankim Chandra Road, PS-Golahari, Dist-
Howah, Pin 711101

11.M/s. Sai Ganga Hindu Hotel, 1/7B, Rishi Bankim Chandra Road, PS
Golabari, Dist Howrah Pin-711101

12.M/s. DurgaMukesh Hindu Hotel, 1/7B, Rishi Bankim Chandra Road, PS
Golabari, Dist-Howrah, Pin-711101

13.M/s. Jay Bijay Hindu Hotel, at 1/7B, Rishi Bankim Chandra Road, PS-
Golabari, Dist- Howrah, Pin-711101



_/>6,_

Sub: Disposal of Representations dated 17.02.2025 and
03.03.2025 submitted by 13 Hotels and Eateries regarding usage of Railway
Effluent Treatment Plant (ETP)

The representations dated 17.02.2025 and 03.03.2025 submitted by 13
hotels and eateries, requesting permission to use the Railway Effluent Treatment Plant
(ETP) for treatment of their process effluent. This request was made based on the report
submitted by the West Bengal Pollution Control Board (WBPCB) before the Hon'ble
National Green Tribunal (NGT), wherein it was suggested that authorized hotels and
eateries may explore the possibility of availing the Railway ETP services upon payment
of necessary charges.

Upon examination of the above representation, it has been found that all the
13 hotels and eateries are not authorized by the Railway. Furthermore, none of these
establishments have obtained any authorization or permission from the Railway
Administration to operate their businesses in connection with Railways. Consequently,
these establishments cannot be considered authorized entities by the Railway
Administration.

Since, these establishments are not authorized from the Railway
Administration, they are not eligible to use the Railway Effluent Treatment Plant (ETP)
for treatment of their waste. The Railway ETP is strictly meant for handling effluents
generated from railway operations and authorized railway establishments.

In light of the above, the suggestion provided by WBPCB in its report dated
10.02.2025 cannot be implemented, as it is not permissible and feasible for external

entities to use the Railway ETP. These eateries must establish their own effluent

treatment systems for the treatment of their waste, in compliance with environmental
regulations.

Accordingly, the representations dated 17.02.2025 and 03.03.2025 submitted by
these establishments are hereby disposed of, with a clear direction that the Railway
ETP will not be available for their use, and they must take independent measures for

waste treatment.
This is issued in the interest of compliance with railway policies and operational

feasibility. B
e

o“}\‘\d%‘ 0220
(SR.DME(EnHM) &Fr7HWH)

wrah Division. Eastern. Railway
SUCE ETTESTEIR LT m’{?'@tﬁﬁﬁéﬁﬂﬁ)
Sr. DivL Machaniczl Eazinesr (EnHM & FRT)

TE-{eH, Tag [ E2staim Railway, Howrah
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